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IN THE HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

WEDNESDAY, THE THIRD DAY OF JULY

TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE T.VINOD KUMAR

CONTEMPT CASE NO: 1074OF 2021

Petition under sections 10 & 12 of contempt of courts Act to punish the

respondents herein for wilfully violating the orders of the High court dated 02-06-

202'1 passed in in WP.No. 19660 of 2020.

Between:
TheAndhraPradeshMineralDevelopmentCorporatio.nLtd"2.94llD'1OO
reet Roaa, Kanuru to r.riairrnut, Road Tadig-adaff , lrtavawaoa-^P?:^:,?'1
Kiishna Diltrict, Andhra Pradesh Rep by its 

-Vice-Chairman 
and Managrng

Director V.C. Venkata Reddy, S/o V.G Subba Reddy aged 58 years

AND
I

r ...PETITIONERMRIT PETITIONER
;

Mr. . Somesh Kumar S/o. Sukhnandan Sinha Aged 58 years, Occ ChieJ

S"Cr"tirv and lncharqe Principal Secretary lndustries and Commerce

Departmi:nt Telangana,-secretariat, Hyderabad'

Mr.G.lt/lalsur,S/o.NotknowntothepetitionerViceChairmanandlvlanag]ngiii;";i;];;sini Strte wtinerit oevbtopment corporation Ltd H M w s s B

[i"rii"t n"ir"Block 3rd floor Khairatabad Hyderabad 500 004

...RESPONDENTS/RESPONDENTS

3. Mr.sudharshan Reddy, S/o and age not |ngy lo the petitioner Chief Manager" sv"ai"ri. Bank (Canar"a eunki-Ni,,ntrrarri Roao branch ..5-3-1062' Veerii

i6;;;'bpp. 
"Hb1el 

Jewel (esidencv, Nizam Shahi Rd' osmansunl'
Hyderabad, Telangana 500012

4.Ms.Samitha,D/oandagenotknowtothepetitionerChiefl\IanagerState' B;na;i 
-ln;ir, 

rr'aitaliaoad Branch Ana6d Nagar Road' Khairatabad'

Hyderabad, Telangana 500004

5. tvlr.stalin John, S/o and age not know to the petitioner Manager .P^ank of- air"iji, nb'di branch ll-lit, Hanuman Tekdi, Abids, Hyderabad -500001

6.tvls.SmithaJain,D/oandagenotknowtothepetitionerlndianoverseaBank- Satinia Branch faxoir<;puf Rd, Red lnns, Lakdikapul' Hyderabad'

Telangana 500004

2



7. Mr. Purushottarr, S/o and age not know to the petilrone r S..tt4anager UCO
Bank, Koti Brirnch Door No 5/1/908, Pushpan.jali Comp :x, Putlibowli, Koti,
Hyderabad, Te langana 500095

8. Mr.Sridher Rar: S/o and age not know to the petitioncr 3h ef '/lanager Andhra
Bank (Union E,ank Of lndia) Nacharam Branch H [\il-i Sitft et '.lumb-er 1, IVIBD
Complex, Hl\/'l Nagar, Nacharam, Hyderabad, Telanclana 50(t007

9 lt/lr lVlanlu Rac, S/o and age not know to the petitione- r]h ef l,/anager Andhra
Bank (Union E ank of lndia) A.P.Secretariat Branch 9 Jr pa tabhi-Bhavan 5,
'1 1, Secretariat Rd, Saifabad, Hyderabad, Telangana a,000)4

10. lVlr.Srinivas, S o and age rlot know to the petitioner ltss t. [:iranch N4anager
Ind.ian Bank (ukatpally Branch Plot No.69 and /'0 - Ml G,DharmaredTdy
Colony, Opp. JNTU I\/ain Entrance, Kukatpally f ous ng Board Colony,
Kukatpally. Hy, ierabad, Telangana 500085

11. lt/lr,Sankharaclrari, S/o and age not know to the pe:titiorer Chief Manager
lndian Bank, N ew Nallakunta Branch D.NO 2-2-1119t1 Arjj {:,ri Raghavendra
Tiffins, New Nu lakunta, Hyderabad, Telangana 500044

12. Mr.Narendra, S/o and age not know to the petit one
A.P.Grameena Bank, firlangampet Branch Apl\4DC
Cuddapah Distnct State of Andhra Pradesh -246214

13. It/r.K.V.S.S Ra nacharyulu, S/o and age not know tc, t re petitioner Chief
l/anager Vijaya Bank (Bank of Baroda) Moti Nagarr Branr;h plot No .17,

[/lahahalaxmi Bhavan, Serwell 
-Co-Operative 

Hou:;ing Society, opposite
heritage, A/loti llagar, Hyderabad, Telanlana 500045

14.1\4r.Ramachanc ra Rao, S/o. and age not know to the petitilne Chief Manaqer
Vijaya Bank rBank of Baroda) Narayanaguda Barrch \o 3-4n O3and7"O4,
Narayanaguda Hyderabad-500029. ;

15. I\,ilr. Lakshmi Narayana, S/o and age not know to the petitit,ner Chief Manaqer
Canara Bank Ameerpet Branch D.No. 6-3-7BBt32 3b 5t Floor, Vamjee
Estates, Opp. Etig Bazar, Ameerpet, Hyderabad, Telanganir 5C,0016

16.tt/r.Pankaj Shrkla, S/o and age not know to the petitirrnei Asst. General
It/lanager, Punjab and Sind Bank Abids branch Tilal, F d, Bogulkunta,
Hyderguda, Te a ngana 500001

17- N/r. Someshwa-a Rao, S/o and age not know to the p 31;1;6 ner Chief lrrlanaqer
Canara Bank Basheerbagh Branch H No,3-6-6br4/1 A, leside Skvline
Theatre, Avantlri Nagar, Basheer Bagh, Hyderabad, T,.,lan( an, r 500029

18. lrilr. Prahlada, S/o and aSg !-roj know to the petitioner Chicf l\lanager Andhra
Bank (Union Bank of lndia) Ramanthapur Branch Hvdr:rr barl pu6lic School
Campus, Hanumankonda Hyderabad Road, lndira Nz gar, Ramantapur,
Hyderabad-50C 0 '1 3

19.fi,4r.Varaprasad. S/o and age not know to the petitionr:r S-. Eranch l\4anager
Andhra Bank r Jnion Bank of lndia) Vidyanaobr Branch . -B-,02. 1t1 . Vidva
Nagar Rd op1 Hindi tVahavidyalaya, Vidya Naga.. ra jm r Colony, Ndw
Nallakunta. Hyc erabad. Telangana 500044

20. Mr.Jummilal, s/o and age not know to the petiticrrer Asr,,istant General
ManagerAndhra Bank (Union Bank of lndia) Somajiguoa 3ranch 6_3-8g5, 6_3-1092 Ra1^ B-r-a-van Rd, Durga Nagar Colony, 'Sl 

maj ,3urla, Hyderab'ad,
Telangana 50C082

E ranch Manager
Tf r., [\Iangampet,



21. Mr.Nageswara Rao, S/o and age not know to the petitioner Manager
Syndicate Bank (Canara Bank) Peddambarpet Branch 7-118, Besides Mrf
Showroom Facing, NH65, Peddi Amberpet, Telangana 501505

22 tt/s.Vani, D/9 aqQ age not know to the petitioner Chief Manager Andhra Bank
(Union Ba^nk of lndia) Khavuri Hills, Plot No. ',l0, 76, Sai N5gar,Kavuri Hills,
Ayyappa Society tvlain Road, IVadhapur, Hyderabad, Telangan"a 50008.i

23 tt/s Bharathi, D/o and age not know to the petitioner lVlanager lndian Overseas
Bank Koti Branch 5-1-67211, Bank St, Troop Bazaai, Koti, Hyderabad,
Telangana 500001

24. I\rlr.lVlurali tvlohan Reddy, S/o and age not know to the petitioner Assistant
General l\rlanager Andhra Bank (Union Bank of lndia) Jubili:e Hills Branch plot
No. 226, Rd Number 17, Jawahar Colony, Jubilee Hills, Hyderabad,
Telangana 500033

25. Ms Anitha, D/o and age not know to the petitioner Chief lvlanager Andhra
Bank. (Union Bank of lndia) Vanastalipuram Branch, Near Red Water Tank,
Sachivalaya Nagar, Vanastalipuram, Hyderabad, Telangana-500070.

26. Mr. Bhoja Re.ddy, S/o,and age not know to the petitioner, Manager Deccan
.G,rameena Bank, [Vloosarambagh Branch, 16-11-19j5, Hy-derabad
Vijayawada _Hwy, Saleem Nagar Colony, Old Malakpet, 

- 
Hyderabad,

Telangana - 50036

...PROPOSEDRESPONDENTS 4 to 26

lA NO: 2 OF 2021

Petition under Section 15'1 CPC prayhg that in the circumstances stated
in the affidavit filed in support of the petitioni, the High Court may be pleased to

direct the Respondents 3 to 26 to release 58.32% of the amounts lying in the

form of Fixed Deposit and Current Accounts in the name of Andhra pradesh

Mineral Development Corporation.

Counsel for the Petitioner: SRI S. KOUSTUBH representing
SRI V. R. N. PRASHANTH

Counsel for the Respondent No. 2: SRI B. RAMULU repreqenting
SRI T. V. RAMA RAO

Counsel for the Respondent No. 26: SRI MUJIB KUMAR SADASIVUNI

The Court made the following: ORDER



THE HON'IILE THE CHIEF JUSTICE ALOII, ATU,DHE

AND

THE H()N'BLE SRI JUSTICE T.VTNOD I(UIII.AR

CCINTEMPT CASE No.1O74 of 2O2l

ORDER: (Pe-r the llon'ble the Chief Justice Atok Arqd-lle)

Mr. S. Koustubh, learned counse . -ep resents

Mr. V.R.N.Pras.lanth, learned counsel for the petitir,ner.

Mr. B. Ramulu, learned counsel -ep resents

Mr. T.V. Rama Rao, learned Standing Counse I :or the

Telangana State Mineral Development Corporatio:e l,imited

for respondent No.2.
I

Mr. Mujib Kumar Sadasilrrni, learned cc unsel for

respondent No. 26.

2. This contr:mpt case has been frled for non- lorr plirmce of

the order dated 02.06.2021 passed in W.P.No. I966(t ol 2O2O.

3. Learned (rounsel for respondent No.2 sul:mi.s l_hat in

compliance of the directions contained in the albre lai,l order

dated 02.06.2027, the pa-rties have entcred into a

Memorarrdum of Understalding on 29.O1.2(.t24 and the



'r
..r..

directions contained in the said order have been complied

with

4. In rriew of the aforesaid submissions, we are not

inclined to proceed further with this contempt case.

5. Accordingly, the contempt case is disposed of.

Miscellaneous applications pending, if any, shall stand

closed. However, there shall be no order as to costs.

Sd/- M. RAMANA KRISH
DEPUTY REGIST

//rRUE COfVr
SECTION OFFICER

One CC to SRt. V. R. N PRASHANTH, Advocate tOpUCl
One CC to SRt. T.V. RAtVtA RAO Advocate [OpUC]
One CC to SRt. MUJTB KU^/AR SADAS|VUN|, Advocate tOpUCl
Two CD Copies
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HIGH COURT

DATED: 03101'12024

ORDER

CC.No.1074 of 2021

CLOSING THE: CC
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